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TN THE CENTRAL ADMTNTSTRATTUR TRTRUNAT, JATPUR RFNCH, JATPIR,

MA A83/2NN2 in OA 356/2NN2

Ashok

years

NATE O™ OQRDER : 15.11.20N02

Rumar Rhatt son of Shri nN.N. Rhatt, aged ahout 244

Principal Kendriya Vidyalaya (under suspension) Office

of Regional Office, KVS, Jaipur, C/o Shri G.<. Mishra, A8/62,

Rajat

1.

Path, Mansorovar, Jalpur.
«o.oApplicant.
VERAIR

The Union of Tndia through the Secretary RAducation,

Ministry of Human Resources and Development, Nepartment of

Secondary & Higher Education, Shastri Rhawan, New Nelhi.

2

The Commissioner, Kendriya Vidyalaya <angathan, 18

Tnstitutional Area, Saheed Jeet <ingh Marg, NMew Nelhi.

2. The Agsistant fommssioner, Kendriya  Vidyalaya
angathan, Regional office, Jaipur.
. .. sRespondents.
Mr. PLV. Calla, Counsel for the applicant.
Mr. VI.S. Gurijar, Counsel for the respondents.
CORAM
Won'hle Mr. G.C. Srivastava, Member (Administrative)
Hon'hle Mr. M.L. Chauban, Member (Judicial)
ORDFR_(ORAL)
PFR HON'BLF MR. G.C. SRTVASTAVA, MEMBFR (ANMTNTSTRATTVFE)
Vi e
The applicant has requested s MA No. A82/2NN2 to
_— Rt
grantl permission to Wlthksﬁé NA 2BA/2NND ag the respondents
have | issued order dated 21.1N,20112 according permission to
him Ho leave the headquarter for the relevant period.
2. Learned counsel for the applicant submits that in
view |of the order dated 21.1N0.,2002, the grievance of the
applicant in the aforesaid OA has heen redressed.
2. Tn view of this MA is allowed and OA is dismissed as
withdrawn. No order as to costs.
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(v L (el frinr) (G.C. SRTVASTAVA)

FR (J) MEMBER (A)




